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NIKHIL RANJAN DAS
VS~
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For the petitiener: Mr.B.R.Neogi,counsel.
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Hear ons 110110970

O R D E R

B,C.Sarma,AM,

When the matter was taken up for hearing t@-day;'the
applicant appears in persen and submits kikak an application
stating therein that his grievance has been met. Therefere, | ‘
he dees not want to preceed with the matter further.Accerdimély;

the application is dismissed fer nen-prosecution, The letter

~preduced before us , may be kept in the file as a part of the

record.

(a.Purakayastha) B;C.Sarma)
Memher(J) o ' Member(A)




